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Criminal Appeal  No(s).  1973-1974/2014

CHIRAUNJI LAL  & ORS.                              Appellant(s)

                                VERSUS

THE STATE OF UTTAR PRADESH                         Respondent(s)

Date : 03-04-2025 These appeals were called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE AHSANUDDIN AMANULLAH
         HON'BLE MR. JUSTICE PRASHANT KUMAR MISHRA

For Appellant(s)   Mr. Vivek Kumar Pandey, Adv.
                   Mr. Sanjay Kumar Dubey, AOR
                   Ms. Shuchi Singh, Adv.
                   
                   Mr. Rajiv Ranjan Dwivedi, AOR
                   
For Respondent(s)  Mr. Adarsh Upadhyay, AOR
                   Ms. Pallavi Kumari, Adv.
                   Mr. Shashank Pachauri, Adv.
                   

          UPON hearing the counsel the Court made the following
                             O R D E R

As  prayed  for  by  learned  counsel  for  the  appellants,  on

personal grounds, the matters be listed on 24.07.2025.

(VARSHA MENDIRATTA)                             (ANJALI PANWAR)
COURT MASTER (SH)                             COURT MASTER (NSH)
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